181 Writtan Answers
cotton year. These measwes have
improved the availability of cotton and

also led to decline in the cotton prices.

Release of Export quota of Cotton

Bales

3886. SHRI RAJANI RANJAN SAHU:
Will the Minister of TEXTILES be pleas-
=d to state :

(a) whether Government have been urg-
ed to release an export quota of bhales of
cotton; and

(b) if so, what action Government pro-
poce to take in this regard ?

THE MINISTER OF TEXTILES (SHRI
RAM NIWAS MIRDHA) : (a! Yes, Sir.

(b) During the cuwrrent cotton year
1987-88 exports of staple cotton have not
been permitted in view of lower produc-
tion and uptrend in cotton prices, The ques-
tion of export of cotton during the 1988-89
cotton year will depend on the crop size,
estimated domestic requirement and prices
m the domestic and international markets
in that year.

Counter Trade with Indonesia
3887. SHRI KAPIL VERMA :
SHRIMATI VEENA BERMA :

Will the Minister of COMMERCE be
pleased to state :

(a) whether India and Indonesia have
agreed to explore possibilities of entering
into counter-trade or such other mutvally
beneficial arrangement for import of bulk
items which could be linked to exports to
Indonesia; and

(b) if so, what are the details in this

regard ? )
THE MINISTER OF COMMERCE

(SHRI DINESH SINGH): (a) and (b) In |

the last senior officials level meeting on
tiade and economic relations between

Ind'a and Indonesia held in New Delhi

from 3~-5 August, 1988, it was noted that
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| in view of the possibilities of India purchas-
ing bulk items like Palm oil, rubber, tin
' etc., the State Trading Corpoiation of India
and organisations to be identified by the
Indonesian side, would meet and explore the
possibilities of entering intp counter trade
or other mutually beneficial arrangements

for import of these bulk items linked to
exports to Indonesia.
Arrangement made by STC for Packing
Imported Palmolin
3888. SHRI M. A, BABY : Will the
Minister of COMMERCE be pleased to

state .

(a) what arrangement State Trading Cor-

* poration (STC) are having for packing of

in ported ‘Palmolin’ edible oil with private
parties along with their names and address-
es, quantity offered to be packed, monthly,
annually, terms, packing and other charg-
es. {ransportation local{for destination,
period of agreement and since when; and

(b) whether it is a fact that Chairman
of the STC has recently taken a policy de-
cision to encourage for setting up of new
ancillary small scale units Zonewise|Re-
gionwise{Statewise for pack'ng of Palmolin
edible oil 10 make easy availability at more
reasonable price particularly to  weaker
sections of the society even to remote
places and the new 20-Point Economic
Programme of the Prime Minister to gene-
rate more cmployment and io end pover-
ty speedily, regionwise besides packing
assignment of STC should not remain the
monopoly of inflnensive Packing unit; if so,
what are the complete defails of the pro-
posal ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) and (b) The
information is being collected and will be
laid on the Table of the House.

¢

Dispute between the General Insurance
l Corporation and Gnjarat State Co-opera-
‘ tive Bank over crop Insurance
3889. SHRI DIPEN GHOSH
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Will the Minister of FINANCE be plea-
sed to state :

(a) what are the points of dispute bet-
ween the Gene.-al Insurance Corporation
and Gujarat State Co-cpecalne Bank over
trop insurance; and

(b) at what stage the dispute is to

resting now ?

THE MINISTiR QF STATE IN THE
DEPARTMENT OF ECONOMIC AF-
FAIRS IN THE MINISTRY OF FINANCE
(SHRI EDUARDO FALFEIRO): () and

(b) The informacion is being collecied and |

will be laid on she Tabls of the House.

Dmg  Trafficking

3890. SHRI KAPIL VERMA : Will the
Minister of FINANCE bhe pleased to
state :

(a) whether U.N. Funi fo, Drug Abuse
Control will extend assistance to India for
drug abuse conirol and for prevention of
illicit trafficking; il 50, what are the details
thereof; and

(b) whether agrecments have been sign-
ed in this connection between U.N.D.F.A.C.
und the Government of India; if so, what
are the details thereof ?

THE MINISTER OF STATE IN THBE
DEPARTMENT OF REVENUE [N THE
MINISTRY OF FINANCE (SHRI AJIT
PANJA): (a) and (bj Urited Nations Fund
for Drug Abuse Conirel (UINFDAC) has
committed financial assstance (o the tune
of US § 20 million, to be spent over a
period of 5 years from 1988; for dmg
abuse and prevention as also control mea-
sures like strengthening of machinery for
control over druy trafficking, strengthening
of narotics testing Jaboiatories and commu-
nity based treatment sociul reincegration of
drug addicts. To this effect, an agreement
has been signed between the Government of
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| India and the Fund autborities. Various
. allocations have been tentatively agreed
upto as follows :

us § (in miflions)

. Strengtbering of control over

transit traffic 7.50

2. Modernisation and strength-
ening of forensic laboratories 0.80

3. Strengtheaing of controll over
ticit opium production 3.50

4. Drug depcndence, prevention
und trcatment 5.35

5. Rehabillitstion and social re-
integration of drug addicts 2.50

6. Prevention of drug abuse

througnn  education and
information ’ 035

Area under forests in  Gujarat

3891, SHRI CHIMANBHAI MEHTA
Will the Minister of ENVIRONMENT
AND FORFSTS be pleased to state .

(a) what are the details of the area
under forests, destroyed in Gujarat during
the last three years; and

nnder
above

(b) what is the area recltaimed
aforestation programme during the
period, yvearwise?

THE MINISTER CF ENVIRONMENT
AND FORESTS (SHRI Z.R. ANSARI):
(a) Details of the aren under forests diver-
ted for non-forest use in Gujarat during
the last three years are ag under :—

1985

76.71 ha

1986 .. .. .. .. ..
1987

121.50 ha
4758.76 ha

-7 . ' Total : 4056.97 ha




